
Nomination of cases by  Hon'ble the Chief Justice on 01/02/2016

Sl no. Case details Nominated to- File delivered in
section 

                         DB of Hon..............., J

1 W. P. - 63383/2009 Hon. Dilip Gupta, J. Writ C-I Section on
02/02/2016

2 Spl. Appeal – 438/2007
with

Spl. Appeal – 109/2007
with

Spl. Appeal – 439/2007

Hon. V. K. Shukla, J.

(with connected case i.e. both cases)

Spl. Appeal Section
on 02/02/2016

                   In DB as a member 

3 W. P. - 39177/2014
(Review Application)

Hon. M. C. Tripathi, J. Writ A-II Section on
02/02/2016

4 W. P. - 57704/2014
(Review Application)

Hon. Yashwant Varma, J. Writ C-II Section on
02/02/2016

                               Hon.................., J.

5 W. P. - 45703/2015 Hon. Suneet Kumar, J. Writ A-II Section on
02/02/2016

6 Bail – 34639/2014 Hon. Pankaj Naqvi, J.
(for final disposal)

Bail Section on
02/02/2016

7 Bail – 27134/2015
with

Bail – 115/2015

Hon. Ramesh Sinha, J. Bail Section on
02/02/2016

8 Bail – 2738/2016 Hon. R. D. Khare, J. Computer Fresh
Section on
02/02/2016

  Appropriate Court dealing with such matters

9 W. P. - 47441/2014
(Review Application)

  Appropriate Court dealing with such
matters

Writ A-II Section on
02/02/2016

10 W. P. - 47115/2014
(Review Application)

  Appropriate Court dealing with such
matters

Writ A-II Section on
02/02/2016

11 Crl. Appeal – 4038/2014   Appropriate Court dealing with such
matters

Crl. Appeal Section
on 02/02/2016

12 Bail – 19760/2015
with

Bail – 2333/2015

Appropriate Court dealing with such
matters

Bail Section on
02/02/2016

Special Order

13 Bail – 44320/2015
with

Bail – 34744/2015
(Nomination Application –

35843/2016)

“Place before Hon'ble Bachchoo Lal, 
J. when His Lordship is available at 
Allahabad”

Bail Section on
02/02/2016

    Nomination under standing order of Hon'ble the Chief Justice dated 05.10.2015

14 W. P. - 2943/2016 Hon. B. Amit Sthalekar, J. Computer Fresh
Section on



01/02/2016

15 W. P. - 4007/2016 Hon. Suneet Kumar, J. Computer Fresh
Section on
02/02/2016

16 W. P. - 4185/2016 Hon. B. Amit Sthalekar, J. Listing Section on
01/02/2016

                                                                     BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                       J.R.( LISTING)
                                                                                                     02/02/2016


